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I, " - starred jusstiohn

16 to 20 ‘and Supplementaries
tiicreto wurs ora . ly answered. :

eplies to uestion No. 21 to 28 were laid on
t;;e_ tanle of the Fouse.

Unst rre d Que stiong

xxxxxxxx e

24 Replics to unstarred gquestion “os 5 and 5A were
l1aid on the Tavle of the Houses z

15.00 nours Statements made =y Sh;l vadan Lal Khurar =,

: Coief Mindster. . .

3z k) shri Madan Lal Khurana, Chief
Minister made statement regarding Property

‘P m e Lt

(2) shri Madan Lal Xhurana, Chief Minister
made a statement regarcing Teh-Razari in
Delhi.

Calline Atteintion

e e

t 4 shri Mewa Ram Arya called the attention of Chief
Minister to tie situation arising out of €he
increased: terrorist activities in Delhi.,

The Chief Minister stated that 8 the
information w seing coliected, he would make
the statement o2t a J,A‘tcr date,

Al 959
s Following mmemzers raised natters under Rule 258 s~
1. =otd Shesh
2. ~SEry a5
Feouoor i ot Lal Sodiii
e Skird: d Kishore Gu‘:_rg
S ~SiEd ¢r Raj Singh
5+ Shri. Jagdish -Lal Batra
7. Shri Gauri sShanker hardwaj
8. Dr. Gyan Chand
9, Sari Puran Chand Yogi,
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Discussion under Rule 52

sae b e . 3 - - 3 e smea

&, Shri Doep Chand A discussion recarding
alkleged encroachment on Forest Land in Mehrauli.

Jart in debate fe

Following m:

Shri Mukesh Sharina
Shri Sat zZarkash Rana
Siard Ramvir Sinch Sichuri
Sori and
Snrd ngh lanwar
Shri Ject Ram:Solanxki
A 8npiiPrem Sinch
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Chifef Minister replicd to.tize deaate,

5

was -ad journed £ill 14,00
16,3854,




